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THE0EMJTY MINISTER IN THE
*Ainistry of works and hous-
INQ, (SHIU DALBfR’SlNGH) i (a) Yes, 
Hie Idvel of Pollution in Damodar Rivet 
rose considerably during November last 
y«ar due to \fbcharge of industrial effluents 
by different industries located in the in­
dustrial belt of Durgapur—Asansol.

(b)  A? a corrective measure, the Damo- 
dar Valley Corporation authorities have 
released flushing doses of water from the 
'Ugtrtrwttn dams-and thejwllutipn  was
brought under control. The West Bengal 
Ga*er»taont urged upon the concerned 
industries of the area to regulate the dis­
charge df Waste effluents of their factories 
*o a* to ca»se no or, (rninimirra pollution 
in the Damodar. A committf'e consisting 
of both official members and representa- 
•tivcs from different industries of the area 
‘identified’ the industries contributing to 
major pollution.’In this region and made 
suggestions for regulating the discharge of 
iridtd&rtal effluents preferably after treat- 
,ment.  The .industries concerned have 
promised to cooperate.

The Government of West Bengal have 
constituted a State Board for Pr/eyeption 
and Control of Water Pollution under the 
Watfei1 'Prevention and Control of Pollu­
tion) Act, 1974 for taking measures to 
prevent  and control watei  pollution 
iyithin the State.

Allocation of Funds for MaJuuca4utn 
Slam Improvement Programme

foot. StfRJ Z. M. KAHAN'DOLE :
‘ Will the Minister of WORKS AND 
HQUSIN0 tfe pleased to state :

(a)  Ifee allocation of funds for the slum 
improyement  programme  of Maha­
rashtra  by the Centre in the preceding
* ifcfcree  years, %

i<b) out of thH how much was ear­
marked tor the city of Malegaon, District 
Nasik;* and

(c)  wjbat work has fyeen done with this 
#bney, during the last three years?

THE DEPUTY MINISTER IN 1HE 
MINISTRY OF WORKS AND HOUS­
ING JSHRI  DALBIR  SINGH): (a) 
The Central Scheme for Environinental 
Improvement in Sium Areas was a Central 
Scheme  daring 1972-73 *»d  1973*74

•*ly ®nd> the t Scheme tag*Me “teen 
transferred  toithe  Stale Secto# -*** 

fr<m  M ApKÎ  ̂   Bute 
thfl years • i#7«*78 and »9>3-74* * **** 
sum of R». was released1**
undertaking  schemes of environmental 
Improvement  in Bombsy,  Boo«at aoid 
Nagpur. v 1

(b)and(c) As the city of Malegaon hkd 
not been covered under theabpve scheme, 
<na amount was, released for thin city. 
The xmestiori of doing any work with 
Central assistance for this city, therefore 
does not arise.

Posts of Chief Sanitary Inspectors 
fat Health Department of N.D.M.C.

690a. SHRT P. M. SAYEED : Will the 
Minister of WORKS AND HOUSING 
be pleased to state :

(a) the number of Class III posts of 
Chief Sanitary  Inspectors  in Health 
Department  of Netv Delhi  Municipal 
Committee  filled from 1st  January, 
1971  to-date;

(b) the number of vacancies reserved 
out of these for Scheduled Castes and 
Scheduled Tribes and filled by candidates, 
from these communities; and

(c) the reasons for not filling reserved 
vacancies  if any, from amongst Sche­
duled  Castes  and  Scheduled  Tribes 
and the action taken tt> undo injustice, 
done?

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS AND HOUS­
ING  (SHRI DALBIR  SINGH) : (a) 
Three posts, in all* were filled two w«th 
effect from or5th April  1971 and fhe 
third with effect from 1st January, 1972.

(b) No vacancies  were  reserved for 
Scheduled Ôtcs and Scheduled Tribes 
until 27th November, 1972 the dat$ of 
Government  order making  reservation 
.applicable in cases of promotion on.the 
basi? t?f $eniojrity.

(c) Does not arise in view of answew at
(a) and (b) above.
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